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(a) whether a quick survey conduct-

ed by the Planning Comumission’s Pro-
" gramme Evaluation Organisation has
‘revealed that a serious gap exists in
the distribution system of coniroiled
<loth; and

(by it se, *he details and
ment's reaclion, thereto?

Liovern-

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI JAGDAMB1 PRASAD YA-
DAV): (a) and (b) The conclu-
sions arrived at in the survey re-
port of the Planning Commission’s
Programme Evaluation Organisation
published in March, 1978 are:

(i) at a time, even in March, 1976,
almost half or more of the mar-
kets catering to the needs of the
weaker sections of the towns were
without stocks of controlled cloth,
and that the situation has deterio-
rated very significantly since then.
There is a substantial gap in the
distribution arrangements:;

(ii) overall sales of all the varie-
ties observed are satisfactory to
good: this finding is contrary to the
popular impression created about
poor consumer response,

The study covers the period upto
April, 1977 and does not reflect the
present situation.

Imported Silk
8428. SHRI S. R. DAMANI: Will

the Minister of INDUSTRY he pleased
to state:

(a) whether it is a fact that the
imported silk was adversely affecting
the domestic production of silk;

(») whether Government have
received representations in this regard
from silk producers; and

(c) it so, the action taken or propos.
ed to be taken on such representa-
tions?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI J‘AGDAMBI PRASAD YA-
DAY) : (a) No, Sir.
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(by and (c) Some representa-
tions were received on behalf of silk
producers requesting -either com-
plete ban or at least modification of
the replenishment policy for the im-
port of raw silk. These represen-
tations were duly considerd and a
decision wag taken in September
1978 to restrict the import of raw
silk to 10 per cent of the f.o.b. rea-
lisation on the export of silk textilea.

Failure of Jute Mills to contribute to
Pool Fund for Natural Carpet Backing

8429. SHRI K. RAMAMURTHY:

Will the Minister of INDUSTRY
be pleased to state:

(a) whether the Indian Jute Mx‘ls
huve failed to make their contribution
to the pool fund for promotional cam-
paign for natural carpet backing;

() whether the Jute Carpet Backing
Council, USA has brought the Jute
Matufaclurers Development Council to
take over the responsibility of mobilis.
inz funds for this purpose; -

(¢) whether this has led to the fall
in the lucrative USA market for jute
carpet backing; and

(d4) i1 so, the steps taken to improve
the situation?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY

(SHRI JAGDAMBI PRASAD YA-
DAV): (a). Yes, Sir.

(b) No, Sir. Actually under a
voluntary arrangement between IJMA
Group of Jute Mills of India and
J.CB.C. (USA), the latter are requir-
membership as well as Promotional
ed to make contribution; for annual
Fund. Instead of discharging this
liability, IJJMA has represented that
JMDC should pay such contribution
to the JCBC.

(c) and (d) There has been some
decline in the export of Carpet Backing
frem Indid to U.S.A. in recent months
due 1o troubles in Calcutta. Port and
strike in. Jute Industry. The decline
is not directly related to non-payment
of outstanding subscription to JCBC.
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Efforts are ‘peing made to persuade the
Indian Jite Mills to clear their dues to
the J.OB.C. in the long term interest
of expori of carpet backing to U.S.A.
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Standardisation of Sporis QCoods

8431. SHRI AHMED HUSSAIN: W.il
the Minister of INDUSTRY be pleased
to state:

(a) whether it is a fact that sports
goods manufactured in our couniry
have a good export potential;

(b) if so, Government considered to
set up Centres to conduct research
and development, standardisation ete.
in the field of sports goods: and

(c) the likely date by which this
will be set up with location and
name of places in the country where
sports goods are being manufactured?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI

JAGDAMBI PRASAD YADAV). (a)
Yes, Sir.

. ' (b) There is a proposal to set a Pro-

duct and Process Development Centre
in Sports Goods Industry during tne

curren! Plan period for carrying out

research and developmental work for

production and export cf quaility sports

goods.

(c) The Development Commissicner
(Small Scale Industries) is prepariag
detailed feasibility report for immple-
mentation during the current Plan
period. The Centre will he Jocated at
Meerut, one of the main Centres of
Sports Goods Industry. The Speris
Goods industry is also concentrated af
Jullunder, Delhi and Calcutta besides.
Allahabad, Moradabad and Bombay.

Supply of Explosives to Himachal
Pradesh

8432. SHRI GANGA SINGH: Will the
Minister of INDUSTRY be pleased in
state:

(a) whether the supply of expio-
sives every year for construction
works to the State of Himachal Pra-
desh is much less than its require-
ments over the past five years; and

(b) whether the Government of
India would be in a position to meet
the needs of State of Himachal Pra-
desh in the year 1978-80?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
JAGDAMBI PRASAD YADAV): (a)
There is no statutory control on the
distribution and supply of industrial
explosive and as such year te year re-
quirements of the State of Himachal
Pradesh for industrial explosive are
not maintained.

(b) Shortage of explosives is conti-
nuing. Steps are being taken to i~
crease the availability of industrial
explosives and every effort will be made
to meet the requirements of the Stale
of Himachal Pradesh.





